
No. HCM/E-44l20't 7-EstVpt. tV

THE HIGH COURT OF MANI UR
AT IMPHAL

ORDER@
Hon'ble the Chief is pleased to extend

against their names on
June,2021 lo June,2022

reme Court of lndia. Their
also shown against their

the services of the following employees to the post as s
contractual basis for a period of another 1 (one) year i.e.
as per the concurrence given by the Hon,ble eCommittee,
effective date of extension and monthly fixed honorarium
names.

Endt. No. No.HCM/E-44l2017-Estt/Pt.lV/ .l t-_.2 t 1 _t7 t.t

Copy to:-
'1. The Commissioner of Vigilance, Manipur.
2. The Accountant General, Manipur.
3. The Regiskar (Judl. )/(Admn./pM&p),High Court Of M4. The CPC, Centrat Project Co-ordinator, High Court of5. The Joint Registrar (Admn./ PM&p), High Court of I6. All the Deputy Registrars/Language Officer (Special

-..Maniput.{ tne System Analyst, High Court of Manipur (for
'10. The P.S. to Hon'ble Mr. Justice L.S. Jamir, High Court
11. The P.S. to Hon'ble Mr. Justice Kh. Nobin Singh, High
12. The P.S. to Hon'ble Mr. Justice M,V. Muralidaran, High
13. The P.S. to Hon'ble Mr. Justice A.Bimol Singh, High Cc
14. The Private Secretary to the Registrar General, High
15. All The Supdt./Stamp Reporter/Court Offi

, High Court of Manipur7. The Principal Secretary to Hon'ble the Chief Justice, H Court of Manipur.8. All the Assistant Reg istrars/1. R.O/Chief Translator/Ati Court Managers, High Court

By order etc.:-

sd/-

(Golmei Gaiphulshillu)
Registrar General

High Court of Manipur

lhe 22nd July, 2021

the same in Official Website).
ipu r.

of Manipur.
of I\4anipu r.

of lvlanipur.
of Manipur.

Officer/Computer
Programmer, High Court of Manipur.

16. Persons concerned
17. The Order Book/Guard File
18. Concerned File.

satary per lMonth
for the Year 5

fuJ1l*
General


